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t a b
r Shri Nagl Baddy:

Shri D. V. Bm :
(_ Shri Raman:

Will the Minister of Finance be 
pleased to state:

(a) the total amount of import and 
export trade handled by the Indian 
banks in 1958; and

(b) how does it compare with that 
of the years 1956 and 1957?

The Minister of Finance (Shri 
Morarjl Desai): (a) and (b). The
value of imports (estimated on the 
basis of a sample analysis) and of ex­
ports financed by Indian banks dur­
ing the years 1957 and 1958 is given 
in the table below.

(Rs. in crores)
1957 1958

IM P O R T S  . 325-6 220-6
E X P O R TS . . 204-5 201-4

Figures for the year 1956 are not 
readily available.

Basic School Teachers
1641. Shri Kumbhar: Will the Minis­

ter of Education be pleased to state 
the number of teachers in basic 
schools with service of ten years or 
more and not confirmed under the 
Union Territory Administrations?

The Minister of Education (Dr. 
K. L. Shrimali): The information is 
being collected and will be laid on 
the Table of the Lok Sabha in due 
course.

Headmasters of High Schools in Punjab

l«tt. Shri Dxljit Singh: Will the 
Minister of Education be pleased to 
state:

(a) whether any financial assistance 
U given or proposed to be given to 
the Punjab Government for increase 
in pay scales of headmasters of higher 
grade high schools in Punjab; and

(b) if so, the amount of such as­
sistance given during 18584S9?

The Minister of Education (Dr. K. L.
Shrimali): (a) No, Sir.

(b) Does not arise.

fix-Servicemen In Kangra and Hoshiar- 
por Districts

IMS. Shri Daljit Singh: Will the
Minister of Defence be pleased to
state:

(a) the number of ex-servicemen 
in Kangra and Hoshiarpur districts of 
Punjab to whom land has been allot­
ted for cultivation so far; and

(b) the nature of other assistance 
given to them so far?

The Minister of Defence (Shri 
Krishna Menon): (a) Kangra ■ ■ 9 

Hoshiarpur .. 132

(b) The other assistance given to 
the settlers, which varies depending 
on the climatic conditions, nature of 
the soil, extent of land and the type 
of settlers, is in the form of provision 
of tractors, bullocks, implements, 
wells/tube-wells, houses and common 
buildings such as Panchayat ghars, 
seed stores, dispensaries and schools.

Scholarships in Himachal Pradesh
1644. Shri S. N. Barnaul: Will the

Minister of Home Affairs be pleased
to state:

(a) whether Government are aware 
that scholarships of various types 
for higher and technical education 
awarded to students are not paid in 
time in Himachal Pradesh;

(b) if so, what are the reasons 
therefor; and

(c) the procedure adopted to faci­
litate speedy payments to needy stu­
dents?

The Minister of Home Attain (Shri
G. B. Pant): (a) (b) and (c). In some 
cases, the scholarships could not be 
paid in time. This was due to the
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fact that the procedure adopted in 
these cases was rather elaborate. The 
question of simplifying the procedure 
is under consideration.

Joint I.A.8. and LP.S. Cadre for Delhi 
and Himachal Pradesh

1646. Shri S. N. RamanI: Will the 
Minister of Home Affairs be pleased to 
state*.

(a) when the posts in the Joint I,A.S. 
cadre for Delhi and Himachal Pra­
desh will be initially filled; and

(b) when the Joint cadre of I.P.S. 
will be created?

The Minister ot Borne ABalrs IShrl 
G. B. Pant): (a) Four officers have al­
ready been appointed. The remaining 
posts will be filled up in due course.

(b) The question is under considera­
tion.
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Bhilai Steel Plant
1647. Shri Daljit Singh: Will the 

M iru ster of Steel, Mines and Foel be
pieced to state:

(a) whether the second Mast furnace 
in the Bhilai Steel Plant will be com­
missioned in scheduled time; and

(b) if not, the reasons therefor?

The Minister of Steel, Mines and 
Fu*l (Sardar Swaran Singh): (a) The
second blast furnace at Bhilai is ex­
p ected  to go into production sometime 
towards the end of December, 1959.

(t>) Does not arise.

Ipcome-tax Collections In Punjab

tfiiR /  Shri Da,iu s,n**:‘ \  Shri D. C. Sharma:
tyTill the Minister of Finance be 

pleased to state:
(a) the figures of assessments and 

collections of income tax circles for 
the year 1958-59 in Punjab;

(p) the reasons if any in increase or 
decrease in the collection in different 
circles o£ Punjab; and

(c ) the total number of assessees 
circle-wise for the same period?

The Minister of Finance (Shri 
MofarJS Desai): (a) to (c). The re­
quired  information is being collected 
and will be laid on the Table of the 
House as early as possible.

N.C.C. in Himachal Pradesh
1649. Shri Daljit Singh: W iU  the

M in is te r  o f  Defence be pleased t o  
s ta t£ :

(*) the strength of the National 
Cadet Corps in Himachal Pradesh at 
p resen t; and

(p) the number of divisions func­
tioning there?

The Minister of Defence (Shri 
K r is h n a  Menon): (a) and (b). All
three Divisions of the National Cadet 
Corps viz. Senior Division, the Junior




